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Sikkim High Court

Case No: Writ Petition (C) No. 29 Of 2023

Neptune Holidays Private Limited APPELLANT
Vs

State Of Sikkim & Ors. RESPONDENT

Date of Decision: Sept. 2, 2024

Hon'ble Judges: Bhaskar Raj Pradhan, J

Bench: Single Bench

Advocate: Ankit Kanodia, Passang Tshering Bhutia, Zangpo Sherpa, Sujan Sunwar, Bikash
Subba, Manasi Mukherjee

Judgement

Bhaskar Raj Pradhan, J

1. The learned counsel for the petitioner submits that the name of the petitioner has
since changed. He desires a short time to amend the cause title and take further steps.
Time prayed for is granted.

2. The interim order passed on 11.08.2023 shall continue till the next date.

3. List on 31.10.2024.
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